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AHMEDABAD

CP(CAA) No. 70/NCLT/AHM/2018 in
CA(CAA) No. 10/NCLT/AHM/2018

Asnani Builders and Developers Ltd.,
Asnani Lifespaces Pvt. Ltd.
Anani Ventures Pvt. Ltd.

Section of the Companies Act: section 230-232 of the Com anies Act, 2013
—————e=r eS¢ VI Ul€ Lompanies Act, 2013
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ORDER

PCS Mr. Ashish Doshi is present for the petitioner.

The Proof of publication is filed.
No representation received from the public.

Heard the arguments of Learned Counsel for the petitioner.
The Order is reserved.
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Dated this the 4™ day of September, 2018




